| TEM NO. 205 COURT NO. 4 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition for Special Leave to Appeal (Civil) No.30642/2008
(From the judgnent and order dat ed 21/10/ 2008 in
No. 1306/ 2008 of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

M S. MAJHOLA DI ST. & CHEM WORKS, PI LI BHI T Petitioner(s)
VERSUS
COW SSI ONER, TRADE TAX COW TAX, U.P. Respondent ('s)

(Wth appl n(s) for PERM SSION TO FI LE LENGTHY LI ST OF DATES and
with prayer for interimrelief and office report)
(FOR FI NAL DI SPOSAL)
W TH
SLP(C) NO. 30658 of 2008
(Wth appl n(s) for permission to place addl. docunents on record
and with prayer for interimrelief and office report)
(FOR FI NAL DI SPCSAL)

SLP(C) NO 30664 of 2008

(Wth appln(s) for permission to place addl. docunents on record
and with prayer for interimrelief and office report)

(FOR FI NAL DI SPOSAL)

SLP(C) NO. 30683 of 2008

(Wth appln(s) for perm ssion to place addl. docunents on record
and with prayer for interimrelief and office report)

(FOR FI NAL DI SPOSAL)

SLP(C) NO 27826 of 2011
(Wth appln(s) for exenption fromfiling OT. and office report)

Date: 31/10/2011 These Petitions were called on for hearing
t oday.

CORAM :
HON BLE MR JUSTICE D. K. JAIN
HON BLE MR JUSTICE ANIL R DAVE

For Petitioner(s)

SLP 30642/ 08, 30658/ 08,
30664/ 08, 30683/08 M. V. Lakshm Kumaran, Adv.
M. Al ok Yadav, Adv.

M. Pawan Shree Agarwal, Adv.
M. Ravi Kant, Adv.

Ms. Pur ni ma, Adv.

M. Prakash Kumar Singh, Adv.

CTR

.2/ -

SLP 27826/11 & rr in
SLP 30642/ 08, 30658/ 08,
30664/ 08, 30683/08 M. Ravi ndra Kumar, Adv.

M . Manoj Dwivedi, Adv.

M . Aviral Shukla, Adv.

M. Gunnam Venkat eswar a Rao, Adv.

For Respondent (s)



UPON hearing counsel the Court made the follow ng
ORDER

Leave granted.
The appeals will be heard on the SLP Paper
Books. Addi tional docunents, if any, may be fil ed

by the parti es.

(VI NOD LAKHI NA) ( KUSUM GULATI)
Court Master Court Master



